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M/S SAI REFRICHEM PVT. LTD.

DANIYAPUR, SHANKARPUR BEHIND ITDL,
BAREILLY ROAD, RAMPUR (U.P.)

|  M/SSAIREFRICHEM PVT.LTD. Appellant
Vs
C.C.E. MEERUT II Respondent
I am directed to transmit herewith a certified copy of Final order No. ST/271/ 2009 CU[DB] dated 16.11.09

passed by the Tribunal under Section 129, (B) of the Customs Act,1962 & F inancial Act 1994 relating to Service Tax
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.II, R.K. PURAM, NEW DELHI-110066.
BENCH-DB

COURT -1
Service Tax Appeal No. 491/2009

[Arising out of Order” in Appeal No..l.39-5T-CE/MRT—II/2009 dated
20.03.2009 passed by the Commissioner (Appeals), Meerut-II].

Date of Hearing/Decision:16.11.2009

For approval and signature:

Hon'ble Mr. Justice R.M.S. Khandeparkar, President
Hon’ble Mr.Rakesh Kumar, Member (Technical)

1 | Whether Press Reporters may be allowed to see the
Order for publication as per Rule 27 of the CESTAT
. (Procedure) Rules, 19827 A :

5 | Whether it should be released under Rule 27 of the
CESTAT (Procedure) Rules, 1982 for publication in any
authoritative report or not?

3 | Whether Their Lordships wish to see the fair copy of
the Order?

4 | Whether Order is to be circulated to the Departmental
authorities?

M/s. Sai Refrichem ...Appellant
Vs.

CCE, Meerut-II ... Respondent
Present for the Appellant  : None

Present for the Respondent : Shri S. Shah, DR

Coram: Hon’ble Mr.Justice R.M.S. Khandeparkar, President
Hon’ble Mr. Rakesh Kumar, Member (Technical)

Q I/\@J 6RAL ORDER NO. §’7/>?7//05/3 DATED:16.11.2009

PER: JUSTICE R.M.S.KHANDEPARKAR

None present for the applicant. Shri S.Shah, Departmental
Representative present for the respondent. On the last date of
hearing also nobody appeagid for the applicant, though the
applicants were duly servedﬁhe notice in the matter. The records
do not disclose compliance of order regarding pre-deposit. Already

on the last date of hearing, it was observed that on account of

failure on the part of the appellant to comply with the order
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regarding the pre-deposit, the appeal would liable to be dismissed
unless the applicants are able to satisfy the contrary. Nobody has
appeared for the applicantenor anything placed on record so as to
satisfy the Tribunal against dismissal of the appeal. Consequently,
on account of non-compliance of requirement of pre-deposit, the

appeal is dismissed.

(JUSTICE R.M.S.KHANDEPARKAR)
PRESIDENT

(RAKESH KUMAR)
MEMBER (TECHNICAL)

Anita




